3569  Written Answers

RETIREMENT AGE OF GOVERNMENT
EMPLOYEES

*552. SHRI JAGAT NARAIN: Will the
Minister of HOME AFFAIRS be pleased to state:

(a) whether ther, is a proposal
under  Government's  consideration  to
raise the retirement age of the Cent

ral Government employees from 58 to

m60 years; and

(b) if so, when a decision is likely
to be taken in the matter?

THe DEPUTY MINISTER IN THE
MINISTRY oF HOME AFFAIRS (SHRI L. N.
MIisHRA): (a) No, Sir.

(b) Does not arise.
PERSONS DETAINED UNDER D.I.R.

*553. SHRI G. MURAHARI: Will the
Minister of HOME AFFAIRS be pleased to state:

(a) the number of persons belonging to
various parties arrested under th, Defence of
India Rules since 1st August, 1965;

(b) the party-wise and State-wise break-
up of thos, detenus; and

(¢) how many of them have since been
released?

THE MINISTER ofF STATE IN THE
MINISTRY ofF HOME AFFAIRS (SHRI
JAISUKHLAL HATHI) (a) to (c¢) The
information is being collected and will be
placed on the Table of the House.
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1965 ] to Questions 3570

t [THREE LANGUAGE FORMULA

J" SHRI B. N. BHARGAVA:
\SHRI RAM SINGH:

Will the Minister of EDUCATION be pleased
to state the details of the steps taken by each
of the States in India during the year 1964-65
for implementing th, three language formula
and the names of the languages whose
teaching has been made compulsory by each
of the said States?]
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t[ ] English translation.



